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3. The  Slates   of   Mysore   and   Jammu 
and   Kashmir   have  not  yet   adopted   the 

 

DETENTION OF STUDENTS IN HIGHER 
SECONDARY SCHOOLS 

*616. SHRI V. M. CHORDIA: Will the 
Minister of EDUCATION be pleased to slate 
whether it is a fact that the principals of the 
Higher Secondary Schools in Delhi have been 
empowered by Government to some 
percentage of the weak students of their 
schools from appearing in the examination 
conducted by the Central Board of Secondary 
Education ? 

THE MINISTER OF EDUCATION M. C. 
CHAGLA): Yes, Sir. Up to E the students in 
the final class, but the Heads of the 
Government and aided Higher Secondary 
Schools have been advised by Delhi 
Administration not to detain students this year 
unless the parents agree to the detention in 
writing. 

 
trTRANSLATION    OF    FORMS   AND   REGISTERS 

•617. SHRI L. N. DAS: Will the Minis-•f 
HOME AFFAIRS be pleased to state vr any 

date has been fixed for completing    the    
translation    of    Government Forms and 

Registers into Hindi in all the Ministries ?] 

TITHE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
■4. MISHRA): The target date for com-

pleting the translation of rules, manuals 
(which include forms) and other procedu-I 
literature was laid down as 1st April, 1963, 
subject to adjustment and revision as 
necessary in the light of experience.] 

VOLUNTEES    FORCE   FOR   MAINTAINING LAW 
AND ORDER 

•623. DR. TARA CHAND: Will the 
Minister of HOME AFFATRS be pleased to 
state : 

(a) whether Government have organised 
any volunteer corps to assist the authorities in 
the maintenance of law and order and 
communal peace in the country; and 

(b) if so, what are the organisational 
details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
I . N. MISHRA):  (a) Yes. Sir. 

the Home Guards Organisation and the 
Village Volunteer Force are meant inter alia to 
be of assistance in the maintenance of law and 
order, local defence and in ational activities 
connected with I defence effort. Director 
General, Civil Defence in the Ministry of Home 
Affairs coordinates the work relating to Home 
Guards in the States. At the State level, a 
Commandant General is iri-charge of the 
organisation. The Village Volunteer Force is to 
be organised and guided by the Village   
Panchayats. 

POI II EI     ON INTERNATIONAL PLANE AT 
SANTA CRUZ 

♦626. SHRI S. C. DEB: Will the Minis-use 
of HOME AFFAIRS be pleased to state : 

(a) whether an Air-India plane on the point 
of take-off from Santa Cruz airport, 

t [   ]   English   translation. 


